
SECURITIES APPELLATE TRIBUNAL, MUMBAI         
DAILY BOARD FOR  22. 12. 2009 at  11.00 A.M. 

          
Note : No request for adjournment shall be entertained.   
 
  Registrar 
 
     
    By order 

 
   Registrar 

 
 

Sr. 
No. 

Appeal No. 
 

Appellant  Counsel for 
Appellant 

Respondent Counsel for 
Respondent 

Cause or stage Previous 
Date 

Result/Remark 

1. MA. No. 55/2009 & 
A. No. 174/2009 

Surya Pharmaceutical Ltd.  Mr. S. P. Sharma  SEBI Mr. Kumar 
Desai  

Final Hearing  9.10.2009  

         
         
         

         
         
         
         
         
         
         
         
         



 
 


